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IS% ,rant bued on actual expenditure uplo 
lhe approved oUllay. Tho auislaDce i. 
released 10 State Governments towards Ihe 
elose of each financial year. 

Orousbt In Rayal.eema. Aadbr. Pradelb 

2413. SHRI ESWARA REDDY: Will 
the Minister of FOOD AND AGRICUL-
TURE be pleased 10 >tate: 

(a) whether Rayalseema in Andhra 
Pradesh is II Chronic drought affected 
art. : 

(b) whether the Centre has made any 
attempt to study the problems of this area 
with a view to flnd a permanent solution 
to them; and 

(c) if so, whether any scheme are 
belnll formulated wilh Ihe help of the 
Siale Government to save thi~ area from 
chronic droughts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE). (a) 10 (c). A statement i. 
laid on the T4blc of the HOII,e. [P/aftd In 
( .• /lra-y. su No. LT.2362/68.] 

Llcenslnll of Flour Mill. 

2414. SHRI HEM RAJ: Will the 
MinIster of FOOD AND AGRICULTURE 
be plea.ed to state: 

(a) the number of flour mills 
which have been lie .. nsed in 1968 with the 
name of the mills uno.! States in which they 
are situated; Bod 

(b) whether Ihe Kansra FIDur Mill 
Ibal has been recommended by Ihe Hima. 
chal Pradesh Government hIS been lanc-
tloned? 

THB MINISTER OF STATE IN THE 
MINISTRY OF, FOOD. AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
CO·OPBRATION (SHRI ANNASAHIB 
SHINDI!) (I) The Plrllculan of Ihe 
milia wbich have been lleto.ed in 1965 
ullclw Wheat Roller Flour Mills (LAC) 
Order. 1!lS7 •• r. liven In Ih •• talemenl 1.ld 
DO Ih. Tabl. Df the Hou... (P'"""d ill 
,.,.,.". S .. No. LT-~/6I.J 

(bl The Himachal Prade,h Govern-
ment's recommendation rDr permitting the 
establisbment of a roller Bour mill In tbe 
small oeale sector in KanBra District has 
been accepted. 

Un.mploycd Trol ...... of Indll8trlal 
TrolnlDS JlI8m ... 

241~. SHRI HEM RAJ: Will the 
Minister of LABOUR AND REHABILI· 
TATION be plelsed to state the results 
thaI have been obtained from Ihe survey 
of the unemployed traine .. who have pall-
ed from the Industrial Training Institutes 
in 196~ in the country 1 

THE DEPUfY MINISTER IN THE 
MINISTRY OF LABOUR. EMPLOY-
MENT AND REHABILITATION (SHRI 
S. C. JAMIR) The results of the Survey 
are expected 10 be available by Frbruary. 
1969. 

Security Deposit of C!mdidales seeking 
eleclions to Parllamenlary or A5.ombly 

Constltuonry. 

2416, SURI SURI CBAND GOYAL: 
Will the Minisler of LAW be ple.sed tD 
Itate : 

(a) whether Ihe Eleclion C"mmi.~ion 

has recommendeJ and In.:rease in the 
security depo,ilS of c.:ndidate, seeking 
el .. ctiDns 10 the P.rhamen,ary or Assembly 
ConSlilutncies ; and 

(b) if 0". the reaclion of Government 
thereto 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW (SHRI M, YUNUS 
SALEEM): (a) Sugllc,tions to thi; effect 
have been made iD Ihe Reports of the 
ElectiDn Commission on the Third aDd 
Fourth General Elections, However, CDn-
crete proposals are awaited. 

(b) Doe. not arise. 

2417. SHRI DHIRESWER KALITA : 
SHRI RAGHVVIR SINHG 

SH ... STRI: 
Will the MiDister "f LABOUR AND 

REHABILITATION be pleased to stat. : 

(a) tb. DUlDber at jobless pencma ID 
1114_ " "..at, rural ud IJfbaIi 10ftlIMr ; 




